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Shri AlaI'NaD: We are havln, this 
matter under consideration, but It was 
decided that a. soon a. we are In II 
position to take up the manufacture 
of certain products, then it will be 
time for this corporatl.on to be 
formed. 

8hri Vasudevan Nair: 'lbe hon. 
Minister says that they are trying to 
have some collaboration. May I know 
whether the Government itself hu 
gone into some independent Investlga-
tion of the possibilities of the unit. 
that we can start and, If so, in which 
places? 

Shri Alar ....... : We are having a 
cell and thot cell is doing very valu-
able work, and is ana'ys.nll the 
possibilities as to what we should 
produce and how we should proceed 
about it. We arc also havinc an In-
dependent assessment, but in ihil 
very highly technical field, We are 
bound to take the assistance aud ad-
vice of others. 

Shri P. C. Borooab: May 1 know 
whether the Board of Directors that 
is proposed in respect of thb corpora-
tion will consist of menlber. like 
other public sector corporations, no-
minated by the Government who will 
have no stake in the corpor-ltion, and 
al.o whether the o e nn ~nt has 
under contemplation the setting up 
of any machinery just to cheek the 
working of the Board itself? 

Shrt AJareSBn: It is wrong to say 
that the members Of the Board will 
not have any stake; they will not be 
private sharehOlders, but they o ~ a 
responsibility to Government and 
they are expected to discharj!e their 
dutie. faithfully. 

Dr. RaDen Sen: Is there any con-
templation to have foreign collabora-
tion in connection with this corpora-
tion and. if so, what are the foreign 
companies tbat ~ ont t~  il' thll 
regard? ~ 

Shri Alaresan: There i. a consor-
tium of American compaJlies who 
have come forward to collaborate 

with ~ and we are pinjr to hlift 
talks with them. 

Shri Osa: May I Imo,,' whether 
there will be only one corporation or 
some regional corporations or subsi-
diary corporations? What is the 
thinking of the Government in this 
matter? 

Shri AlarflllBJl: To begin with, 1M 
main task of the corporation ,,'111 be 
with regard to the petro-chemical 
units that we propose to oet up Jr. 
Gujarat in connection with the re-
finery that will be commissioned there 
shortly; it will be first seized of that, 
and if OUr activities expand, it ",111 
be time for the corporation to con-
sider other matters. 

Shri P. Venkatasubha.ab: While 
formulating the fourth Plan outlay 
for petro-chemical industries in thi. 
country, I would like to know 
whether the capital outlay of this 
Corporation will also 'Je taken into 
consideratlon and, it that is so, what 
is the position? 

Sui Alaresan: In consultation with 
this Ministry, mainly, '.he Planning 
Commission has ,taken te~ to 
provide money for this; it has made 
allocations. 
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Shri S. C. SalllllDta: The statement 
says that B.Sc. course will also be 
opened. May I know how the practi-
cal experiments will be shown to the 
st ents~ 

Shrl Bbakt DanbaD: The whole 
matter is under examination. 

Shri D, C. Sharma: May I know 
what steps the government is taking 
in order that the dilution of acade-
mic standards in these correspond-
enCe courses oe~ not take place? 

Sbrl Bhakt Dal'!ihan: I must assure 
the hon. member that instead of dilu-
tion of thC" standards. ~ have been 
nble to raise thE! sto.ndard. 

Shrl Kapur Slnlrh: Th. form of 
his question is grammatically wrong. 
Sir. 
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Shri D. C. SIaarma: The Minister 
has made a general statement. I 
wanted to know what steps are beini 
taken ... 

Mr. Speaker: One hon. member 
objected that his question was gram-
matically wrong. 

Sbrl D. C. 8 ....... : Who said that, 
Sir? 

Shri Kapar Singh: The hon. mem-
ber said "something, something. .  . 
in order that" etc. He should have 
said lIin order to' • 

SlId D. C. SbanDa: He Is entirely 
wrong. His EngUsh i. Punjabi Encllsil. 
I take strong exception to this kind 
of thin,. 

Mr. 8pea11er: I cannot decide 
becauoe I confea the superiority of 
both to me. 

ShrI D. C. Sharma: I want that this 
should be referred to some authority 
on English. He knows only Punlabl-
EnrUsh. 
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Silrl DaJI: Has the oye ~nt 

considered this a;;peet of the matter 
that Ihere are a 14r,e number of 
working youths who should be given 
an opportunity for higher studies; If 
so, may I know whether in the Fourth. 
Five Year Plan ad&:luate arran_ 
ments will be made throughout the 
country by way of co,.,..,.pondenee 
courSE' or some other course so 
that those who are working IDII3' at.o 
be able to get higher education! 

Silri Bhalr.t DarsbaD: I 8m t""nk-
till to the hon. Member for giving 
support to the scheme. A..o.:. I !laVt' 

already explajned in the slat .... mt·nt, in 
the context ot the Fourth Flvr. Y""r 
Plan, extension of the scbf'mf.' of ror .. 
n!': pondencp. course", at n e ~t(  

level in Arts to 3 or 4 more· 1I00wr-
sities splccted on a regiona.l bali5 
is under consideration. 

Shri DaJI; Why only to ~ or 
four universities, why ~  it not belllg 
don.. throughout th.. country .'1<> that 
education may be avullabJp tt') the 
working youth? 
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8Iui llba.kt DarsbaD: If We could, 
we would have gladly done 110. Bat 
financial considerations also come In 
the way. Let UI start with three or 
four universitie •. 
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